NATIONAL COMPANY LAW APPELLATE TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
Company Appeal (AT) (Ins.) No. 723 of 2023
IN THE MATTER OF:

Yalamanchili Sridhar ....Appellant

Vs.

Immanenieswara Roa & Anr. ....Respondents

Present:

For Appellant: Mr. PBA Srinivasan, Ms. Srishti Bansal, Mr. Sumit
Swami, Mr. V. Aravind, Advocates

For Respondents: Mr. Swapnil Gupta, Mr. Abhinav Mishra

Advocates for R-2.

ORDER

18.07.2023: Learned Counsel for the Appellant submits that the matter
has been settled as withdrawn before the Adjudicating Authority. In view of

this, this Appeal becomes infructuous. Dismissed as Infructuous.

[Justice Ashok Bhushan]
Chairperson

[Mr. Barun Mitra]
Member (Technical)
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